| TEM NO 17 REA STRAR S COURT NO 1 SECTION XI'I A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUVAR

ClVIL APPEAL NO(s). 668 OF 2001

A. P. | NDUSTRI AL DEVT. CORPORATI ON LTD. Appel | ant (s)

VERSUS

N. LAXMAN & ORS Respondent ( s)

(Wth office report )

Dat e: 28/02/2007 This Appeal was called on for hearing today.

For Appell ant(s)
Ms | Madhavi, Adv.’
M B Sridhar, Adv.

M. K.  Ram Kunar, Adv.

For Respondent (s)
M Amt Sharma, Adv.

M. Anupam Lal Das, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

The | earned counsel for the appellant has subnitted that the appellant wll

compl yi ng

be



with the office report within four weeks.

Li st again on 13. 4. 2007.

( B. SUDHEENDRA KUVAR)

Regi strar

hj



